
AGRABAYANA 14, 1901 (SAK.4) 

....... I.lured Ia Club. with In .... 
Refaa_ .. W_t Genua, 

5097. SHal SOMNATB RATH : 
Will tbc Minister of EX'lERNAL AFFAIRS 
be plea.ed to atate : 

<al whether the atlention of Government 
h .. been drawn to tb., news-item appeared in 
'·HiDdustan Times" of 29 AUlust. 1986 that 
oj.ht lodiaos were injured in a aeries of 
cl .. bea with Iranian refupes in West 
German), ; 

(b) if so. what is tbe information of 
Government of India in tbil rCIBrd ; aad 

(c) Itaps takeo by Governmeot in tbe 
matter? 

THE MINISTER OF STATE IN THE 
MINISTllY OF EXTERNAL AFFAIRS 
(SHRI It. NATWAR SINGH): <a) 
yes. Sir. 

(b) and (c) Our Bmh.lsy in Boon learnt 
OD 28.8.86 that tbere bad been a clash 
between Indian and I ranian asylum seeker. 
on 27.8.86 at tbe rcsid~Dtial dormitor), in 
Passau in wbich eight Indians were reported 
Co be seriously injured. The Embassy 
contacted tbe authorities concerned in Pallau 
immediately and learDt tbat one of tbe ciallt 
injured persoDs. Jhalmao Sinlh. bad 
luccumbed to injuries lustained by bim. 
TIle Embassy requested tbe autboritiel for 
full particulars of the deceased alonlwitb a 
report on tbe incident. The aame was 
received on 3.9.86. wbereup OD ahe Dut of 
tin of Sbri JhalmaD Singh aDd tbe Relional 
Paslport Office. Jalandbar and ReaioDal 
Passport Office. Delhi were informed of tbe 
death on tbe same day by "crash" meaSle 
by tbe Embassy and instructions were souaht 
rcaardiol d •• polal of tbe bod,. Later. the 
bod, of Jhalman Sinah was handed ove! to 
8/Shri Gurdev SiDlb sbaDlbara aDd JOllnder 
Sinlb OD 5 .. 9.86 as desired by tbe Dext of 
kiD. by tbe Emb ••• ,. The Embau1 reliably 
learnt that the club." tbe roaolt of lome 
local dispute, without polidcal implicatj~~s. 
,.,.r furtb... iD\'OSti .. tioD .. ~ the ."tbor1tie8 

informed tbe Bmbal.Y tbat tbe claah between 
Indian and Iranian al,lum seekera took p1ace 
after lOme members from botb tbe IroUPS 
lot drunk aDd entered iDto arpments. 

Qatar's ... I .... tIoII ... &po.IonIa1p Laws 1] 

S098. PROF. P. J. KURIEN: WiD 
tbe Mini.tft of EXTERNAL AFFAIRS be 
plea led to state : 

<al wb.tbor Government are aware 01 
the Dew immi .... tion and lpoDsonbip laws 
of tbe Qatar OovommcDt and it. Ukel, 
adverse impact 00 tho Indian worken ; aad 

(b) if so. the reactioD of Govomment 
thereto 'I 

THB MINISTER OF STATS IN THB 
MINISTRY OF EXIERNAL AFFAIRS 
(SHRI K .. NATWAB. SINGH): <a> Yea. 
Sir. 

(b) Tbe Qatar GovemmeDt'. new Immi-
lJI'atioD and Sponsorship law8 .ill Dot be 
applicabl8 to Indian "orten only. but to aD 
expatriate worten. However. our Mission 
in Qatar bas been in contact with authoritiea 
there with a view to offer all possible belp Co 
tbe Indian work.n. 

UDdenta .... betw_ PUIsta ... USA 
f. Bubo ....... Pacllltlel to US Ji'Ieet 

5099. SaRI NITY ANANDA MISR.A : 
SHRI PRAKASH V. PATIL: 
PR.OF. It. v. THOMAS : 

Will tbe Minister of BXTBllNAL 
A.FFAIRS be pleased to state : 

(a) wbetber it is a fact tbat Patiataa bas 
reacbed an uDderltandiol witb the US 
GovernmeDt to liye all facilities to American 
defeDce fteet in one of ita barbour • , 

(b) wbetber it is also a fact Ibat aD 
American Fleet will 400" Yi,it Qle Pakietan9

, 

port ; aa4 




